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REFERENCE BY THE SPEAKER

Twelfth Anniversary of Terrorists Attack on Parliament
House and Obituary References

NTE HENGAT : AT TSR0, 3T R Bl FHE TR Y MMHaral 8l B IRgd! axdl gl

Aae R D1 B/ S fU Wag AoHT e drel BN Gl gl 7 13 fawR, 2001
DI 3 JRAMIT 8l BT IGHA JIRAT BT IRFT <d gY fawar - e ol g9+ fcel gfom
I B U Al FHiedd Al SHAY PAN, FHS Al Hal & & Y&l Wed dasl
SIS g4Te Ared R AR g T SR U pHar) 27 QRS dRAf Bl a8yl

S JGUR W T GHT 59 BHcl H A9G B J8IgY W T B Y AU UV Bl AT
S dTel BRI DI GG AT BRI 2 AR I IRSHl @ Ui AU FIa o Bl 2

3TST 8H & ORE & SMAHAE B GaaTgdd AT B B HHed od & aAT T o
DI ThdT, JGUSAT IR AT B B B & oY AU JaTdgal dl e 2l

T 99 B Q& YAYd del waft oMYAy @l SR TH.ELUA.LR. aIfIR & §iEe
e & av 7 giad w2

2 AN A Sl b [HI D AW I AT FolH UIRaH U B GHeH GG
fratem &3 &1 i Bl

J graded A, SmarT Ay ofik AM= sl daddt afify & 9ew 2 I

S YA T BT G 20 IR, 2013 BT 73 qY B AT H DIABCT H ATl
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sft 7. S1.0A.9IR. aif$aR eedl, I, TIREdi den aRedl A1 AT & W I qT S
Bl B AR Aqa Fafem &= &1 ufaiae &l

7 IR IR Few@l & QEIdi g Ahcdi deed affa o fawm 9§ dag uRasd
3R wed deel Wl AT © W ¢ 91 S A ATl B weeierE afl |
fl o & W d B e

3 UA.SLUA.IR. aIfSaR &1 g9 10 @R, 2013 &1 60 AV &I MY H AR

3|

B AU YAYd FEHHTA B Y W JANG Wbl & AR g1 feard 2 fF aw
SNHAE URART BT ST A < H AT A1 S

A1 B ATl g fedwa aeat, e 13 fadwR 1 9gd q8igd &1 uRead <d g9
3T W10 I QAT {31, I W TS 8 BRD P R & (oY A Sgroiiel o ol

11.04 hrs.

The Members then stood in silence for a short while.
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st g Rt (fafqem):  sremen Sft, 89 wed @1dd R &1 Aifew @A § SR U
3Ry frar 7 5 wfgen dF SafieT &1 U AW, (1auT)
JeTET TRGAT ¢ U PIdd WEH 7 HY, AR MY AU 910 F&9 # Hg o |

... (cgagm)

S YOAT @RS (LT Sfl, § MYD! g8 & YHIOR & A7 MU T BTl W B

&1 R o 2| afgen A9 Saftsd &1 awa, St ot SIiked Tijel & wdfea omar g, A
9 v # 3B qa we A g iR 957 & 9e1 ¥ 39 e # o i FEn & fog
TSl g% gl

areze Sff, fisel ay 16 fagwR &1 Sfg FvaT qarchR die @ ger udt off, a1 X
BT g1 U AT 81 1 ATl Had ool § & 78, afcp <o & (v TR # dsa 79
fepTe-MepTel B @M = QAIMNAT DI BRN < DI a1 el M| I MDY Bl FAH od §Y
IS 7 9 BT DI AR AR & 911 oA, S S Afearsli & ufd sy & ddfa

oT|.. (gHT)

11.07 hrs

At this stage, Shri M. Venugopala Reddy, Shri Y.S. Jagan Mohan Reddy
and some other hon. Members came and stood on the floor near the Table.

S GEAT TR @ 39 o7 U IHIE ofl oY o or@ Ui weA] Q19T 81 Qlekig SR |
IS 31 g & g 31X 3MTAY B WY Yg Hel TS Vel & (& I BT & WK 8l & a8
Y HH B DI I d61 § 3R 399 | QT §@ DI 91 I 7 B G A1 W aF B
eI IR B 77 21 TS W TS UG W 31 AT Aol B, GHEr B, HfA & qrwioa
AT TR 8 A1 U DIC Ib & IR B | ... (Faer)

e Sfl, A8 I TeAT AT A A AT B, I/H U DIC B Yd R W Al
JaHE | ufead T & AFAIYGR SN & ehel 8, S99 WR Uh sed o IR ol gl §
U: el Al fb U $e o IRIY oAl Bl ¥l ORE A8l § U SRR UFBR T AU
I W AR TR 21T Red mET iR 9 & Red € I Rea faeaw & Ry € 8k o
faearg @ Red 39 IR & IR g9 8, @1 ger IR W Syrer TR 8 St 21 B aR ol
FEd 2 fF IS Ta9 & ANl U= 3MMY 91 FAT B @ B?
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11.08 hrs

At this stage, Shri Shailendra Kumar and some other
hon. Members came and stood on the floor near the Table.

. ()

S GOAT WIS ¢ ALhEN Sff, § Pe1 Arscl g b vaar a1 g1, 3O9e Ia1 T,
Sadl fIaeT g1, Iol I el e @iyl fedl @fda o1 aar Sue g9 B et
g1 DI IO IFH! Foll DI HRU[ F1 AT |

rezer Sft, N Pechl ® b Bic Afd gR f6d T s vy &1 A e fhar S
FHAT B, AfhT I w&l W I g @l grr f5d M Bie sty @1 oft e e fRar S
1Y | S9 | e =1y 3R I8 a1 g @I & 9 9ewi 39d 7 S serse fan
gl o Rure # forar 2 % this is an unwelcome behaviour. safeY =1fey @1 J® o,
AR 1 depToll o fb SR THell, S &) 3TRY o A1 Il AT 03 < | 9 4 & I8
RATC 39 & 918 @ AW-UF <1, oIfdh &S IdR I8 30 I8 W 93 gy &1 gafery # nmuas
HIH A QX e bl AR Bl Fad B gY I8 Del el § (b SIS THell Dl gud
3T U A M- <A1 =AMLY, 81 @l S qd 8l A1 AMMBY| b &o1 f 9 30 U8 W &
T @ e TE € iR T I IafleT FH weA S oMY AT ' IR el €, T
&R fod, oremen of, # @EREl §, W &R AT 39 AR @ "eAl WA o RE gl el
A BT S I © [P PR DI I8 Al O H 3771 2, ... (FqgH) A Fa U8l I Al
& WU difes BIC oM Bl W §9 979 T UdT 9o 9o &b IS g1 Afdd I8 99 Ipar, o
BIel Afad f[depd T8l 99 FHaTl ... (JAF) AN d SRS el § JFTIH o DI AN
FRA § el Al ST g TR B DY AN Bt gl .. (FaET)
e AwEEA ¢ A SRAT O] AT 2N Ao g dle 31U Bl AHA YuAr RISl R
IO T favy § Hag B g2l

... (@agm)
MADAM SPEAKER: Now Shri Sudip Bandyopadhyay will speak. Thereafter, we
will proceed with Question Hour.

... (Interruptions)
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam Speaker, we
endorse the views expressed by Shrimati Sushma Swaraj. Justice Ganguly should
resign immediately. ... (Interruptions) Being a Justice, he is holding the position
of Chairman, Human Rights Commission of West Bengal. ... (Interruptions) In
spite of demand from the people of West Bengal, he has straightaway denied to
tender his resignation. ... (Interruptions) We will request that such type of heinous
allegation, which has been raised against Justice Ganguly, is to be dealt with very
firmly and we demand on the floor of the House that such type of a person should
not be allowed to function as the Chairman of the Human rights Commission of
West Bengal. ... (Interruptions)
We hope that the whole House will respond to this appeal and will see that
this man is immediately removed from his assignment. Thank you.
... (Interruptions)
MADAM SPEAKER: Now, we will proceed with the Question Hour.
Shri M. Krishnasswamy.
... (Interruptions)
MADAM SPEAKER: I will take up it in the ‘Zero Hour’.
... (Interruptions)
11.11 hrs

At this stage, Shri C. Sivasami and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
MADAM SPEAKER: Dr. Thambidurai, I will take up it in ‘Zero Hour’. &1
Mfed 21 Tl 3 SR MR § o <

... (Interruptions)
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11.12hrs
(Q. 121)

MADAM SPEAKER: Q. No. 121.

Shri. M. Krishnasswamy — not present.
Shri Naveen Jindal — not present.
Hon. Minister.

... (Interruptions)

11
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A gomaw Rig area @ & ATwTelt @t S B & 2 ... (FauT)

e wRed : ot qorraw R St Ul R e 27

... (c@agm)

N gemw R aea ;. AEew], Usd ¥ dieAT 9Ed B .. (Fad)

2 IRE Tqed : JUOEHd! H AR 9Ol B @ GRE ¥ R HRD DA [HA1 o @M 2l 9y
2008 ¥ 4608 WM & ...(@8M) 3R ¥ 2013 H I G BSHR 1600 8 T &l TS, I,
e, Sfeam, dmelt, B anfe Wiy wiwielt & R faemedt € ... (<r@wm) @8t & S
TIRAA 8, I ARBR T8 Bl Fh! 3R fq IS AW A IR IoT 8, ...(HddrH) a8
AR ATSIBH T Tl "ied DT HH DR @l 8, ... (auF) A S JUHA BT IARAT 8, T8
W < H qErE HAR gU B, BRI ANl BT WS I9T ER H ded! &A1 2 ... (aEm)
TR W AN T 95 W A Bl L. (r@EH)

e HEIeAT : NIFdT 3O g BRAT 8, J (AT T A <
.. (@)

Iy wEed ¢ Al UHh.uE. faorgd, s wHere urar, s o S, s Sids (g
groetl, 20 Xdis PAR UIUey, S T wd, A1 dLe. fag), & favadsd AR, i Sifd a1,
£ JGTRM U7, &1 v HehY, 1. AN PAR, 2NHAT SIS gcd, Al ST SiRarel, i
AIGEATS OEWTs ardal, 37 gR9TS Sfdel, o1 SRMT orgx, 1 worer f4g, i wows e
e, ot R Tier, S oL wian, S1 dien fig sh s AR AES o @1 st eRe
Ied gRT Sor T vy & Hag a2

... (cgaygm)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.
11.14 hrs

The Lok Sabha then adjourned till Twelve
of the ClockEI
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

12.0 V4 hrs

At this stage, Dr. N. Sivaprasad and some other hon. Members
came and stood on the floor near the Table.

12.0 ¥ hrs

PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, Papers to be laid on the Table. Item No. 3, Shri Ghulam
Nabi Azad.

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): 1 beg to lay on the Table:-

(1) A copy each of the following Annual Reports (Hindi and English versions)
for the year 2012-2013 alongwith Audited Accounts in respect of the following
centres:-

(1) Population Research Centre (Institute for
Social and Economic Change), Bangalore.
(Placed in Library, See No. LT 9925/15/13)

(11) Population Research Centre (Department of
Statistics, Maharaja Sayajirao University of
Baroda), Vadodara.
(Placed in Library, See No. LT 9926/15/13)

(111) Population  Research  Centre  (Utkal
University), Bhubaneswar.
(Placed in Library, See No. LT 9927/15/13)

(1v) Population Research Centre (Centre for
Research in  Rural and Industrial
Develonment). Chandigarh.
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™)

(vi)

(vii)

(viii)

(ix)

)

(xi)

(xii)

(xiii)

Development), Chandigarh.
(Placed in Library, See No. LT 9928/15/13)

Population Research Centre (Punjab
University), Chandigarh.
(Placed in Library, See No. LT 9929/15/13)

Population Research Centre (Institute of
Economic Growth), Delhi.
(Placed in Library, See No. LT 9930/15/13)

Population Research Centre (JSS Institute
of Economic Research), Dharwad.
(Placed in Library, See No. LT 9931/15/13)

Population Research Centre (Gandhigram
Institute of Rural Health and Family
Welfare Trust), Dindigul.

(Placed in Library, See No. LT 9932/15/13)

Population Research Centre (Department of
Statistics, Guwahati University), Guwahati.
(Placed in Library, See No. LT 9933/15/13)

Population Research Centre (Department of
Economics, University of Lucknow),
Lucknow.

(Placed in Library, See No. LT 9934/15/13)

Population Research Centre (Department of
Statistics, Patna University), Patna.
(Placed in Library, See No. LT 9935/15/13)

Population Research Centre (Department of
Statistics, Gokhale Institute of Politics and
Economics), Pune.

(Placed in Library, See No. LT 9936/15/13)

Population Research Centre (Department of
General and Applied Geography, Dr.
Harisingh Gour University), Sagar.

(Placed in Library, See No. LT 9937/15/13)

14



13.12.2013 15

(xiv) Population Research Centre (Himachal
Pradesh University), Shimla.
(Placed in Library, See No. LT 9938/15/13)
(xv) Population Research Centre (University of
Kashmir), Srinagar.
(Placed in Library, See No. LT 9939/15/13)

(xvi) Population Research Centre (University of
Kerala), Thiruvananthapuram.
(Placed in Library, See No. LT 9940/15/13)

(xvii) Population Research Centre (Mohanlal
Sukhadia University), Udaipur.
(Placed in Library, See No. LT 9941/15/13)

(xviii) Population Research Centre (Andhra
University), Visakhapatnam.
(Placed in Library, See No. LT 9942/15/13)
(2) A copy each of the Review (Hindi and English versions) by the
Government of the working of the above mentioned Population
Research Centres for the year 2012-2013.
(3) () A copy of the Annual Report (Hindi and English versions)
of the Mahatma Gandhi Institute of Medical Sciences,
Wardha, for the year 2012-2013, alongwith Audited
Accounts.
(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Mahatma Gandhi
Institute of Medical Sciences, Wardha, for the year 2012-
2013.
(Placed in Library, See No. LT 9943/15/13)
(4) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the HSCC (India)
Limited, Noida, for the year 2012-2013.
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(1))  Annual Report of the HSCC (India) Limited, Noida, for the year 2012-
2013, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 9944/15/13)

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(a) (1) Review by the Government of the working of the Indian
Renewable Energy Development Agency Limited, New Delhi,
for the year 2012-2013.
(i) Annual Report of the Indian Renewable Energy Development
Agency Limited, New Delhi, for the year 2012-2013, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.
(Placed in Library, See No. LT 9945/15/13)
(b) (i) Review by the Government of the working of the Solar Energy
Corporation of India, New Delhi, for the year 2012-2013.
(1)) Annual Report of the Solar Energy Corporation of India, New
Delhi, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 9946/15/13)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Sardar Swaran Singh National Institute of Renewable Energy,

Kapurthala, for the year 2012-2013, alongwith Audited Accounts.
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(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sardar Swaran Singh National
Institute of Renewable Energy, Kapurthala, for the year 2012-2013.

(Placed in Library, See No. LT 9947/15/13)
3) (1) A copy of the Annual Report (Hindi and English versions) of
the Centre for Wind Energy Technology, Chennai, for the year

2012-2013, alongwith Audited Accounts.

(11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Wind Energy
Technology, Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 9948/15/13)

THE MINISTER OF TRIBAL AFFAIRS AND MINISTER OF PANCHAYATI
RAJ (SHRI V. KISHORE CHANDRA DEO): I beg to lay on the Table:-

(1) A copy of the following papers (Hindi and English versions) under clause
(6) of the Article 338 A of the Constitution:-

(1) Special Report of the National Commission for Scheduled Tribes on
Good Governance for Tribal Development and Administration, May,
2012
(1))  Explanatory Memorandum on the Special Report of the National
Commission for Scheduled Tribes on Good Governance for Tribal
Development and Administration, May, 2012.
(Placed in Library, See No. LT 9949/15/13)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Tribal Cooperative Marketing Development Federation of India

Limited, New Delhi, for the year 2012-2013, alongwith Audited
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Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Tribal Cooperative Marketing
Development Federation of India Limited, New Delhi, for the year
2012-2013.

(Placed in Library, See No. LT 9950/15/13)

THE MINISTER OF MINES (SHRI DINSHA PATEL): I beg to lay on the Table

a copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(1)

(2)

€)

(i)

(ii)

(1)

(ii)

(i)

Review by the Government of the working of the National
Aluminium Company Limited, Bhubaneswar, for the year 2012-
2013.
Annual Report of the National Aluminium Company Limited,
Bhubaneswar, for the year 2012-2013, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 9951/15/13)
Review by the Government of the working of the Hindustan
Copper Limited, Kolkata, for the year 2012-2013.
Annual Report of the Hindustan Copper Limited, Kolkata, for the
year 2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9952/15/13)
Review by the Government of the working of the Bharat Gold
Mines Limited, Kolar Gold Field, for the year 2012-2013.
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(i) Annual Report of the Bharat Gold Mines Limited, Kolar Gold
Field, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 9953/15/13)
(4) (i) Review by the Government of the working of the Mineral
Exploration Corporation Limited, Nagpur, for the year 2012-2013.
(1)) Annual Report of the Mineral Exploration Corporation Limited,
Nagpur, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9954/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): On behalf of Dr. K. Chiranjeevi,
I beg to lay on the Table:-

(1) A copy each of the Annual Reports for the year 2012-2013 (Hindi and

English versions) alongwith Audited Accounts in respect of the following

institutes:-
(1) Institute of Hotel Management, Catering Technology and Applied
Nutrition, Hajipur.
(Placed in Library, See No. LT 9955/15/13)
(11) Institute of Hotel Management, Catering Technology and Applied
Nutrition, Goa.
(Placed in Library, See No. LT 9956/15/13)
(111) Institute of Hotel Management and Catering Technology

Thiruvananthapuram.

(Placed in Library, See No. LT 9957/15/13)
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(vi)

(vii)

(viii)

(ix)

)
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Dr. Ambedkar Institute of Hotel Management Catering and
Nutrition, Chandigarh.
(Placed in Library, See No. LT 9958/15/13)

Institute of Hotel Management, Catering and Nutrition, Lucknow.

(Placed in Library, See No. LT 9959/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Chennai.

(Placed in Library, See No. LT 9960/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Ahmedabad.
(Placed in Library, See No. LT 9961/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Jaipur.

(Placed in Library, See No. LT 9962/15/13)

Institute of Hotel Management, Catering and Nutrition, Pusa.

(Placed in Library, See No. LT 9963/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Guwahati.

(Placed in Library, See No. LT 9964/15/13)
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(xiii)

(x1v)

(xv)

(xvi1)

(xvii)
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Institute of Hotel Management, Catering Technology and Applied
Nutrition, Bhubaneswar.

(Placed in Library, See No. LT 9965/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Hyderabad.
(Placed in Library, See No. LT 9966/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Srinagar.

(Placed in Library, See No. LT 9967/15/13)

Institute of Hotel Management, Catering and Nutrition, Shimla.

(Placed in Library, See No. LT 9968/15/13)

Institute of Hotel Management, Catering Technolog and Applied
Nutrition, Mumbai.

(Placed in Library, See No. LT 9969/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Bangalore.

(Placed in Library, See No. LT 9970/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Bhopal.
(Placed in Library, See No. LT 9971/15/13)
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(xix)

(xx)

(xx1)

(xxii)
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Institute of Hotel Management, Catering Technology and Applied
Nutrition, Gwalior.

(Placed in Library, See No. LT 9972/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Gurdaspur.

(Placed in Library, See No. LT 9973/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition (Calcutta) Society, Kolkata.
(Placed in Library, See No. LT 9974/15/13)

Institute of Hotel Management, Catering Technology and Applied
Nutrition, Shillong.
(Placed in Library, See No. LT 9975/15/13)

Institute of Hotel Management, Catering and Nutrition, Lucknow.

(Placed in Library, See No. LT 9976/15/13)

(2) A copy of the Consolidated Review (Hindi and English versions) by the

Government of the working of the above mentioned institutes for the

year 2012-2013.

3 ®

(Placed in Library, See No. LT 9977/15/13)

A copy of the Annual Report (Hindi and English versions) of the
National Council for Hotel Management and Catering Technology,

Noida, for the year 2012-2013, alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council for Hotel
Management and Catering Technology, Noida, for the year 2012-
2013.

(Placed in Library, See No. LT 9978/15/13)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Tourism and Travel Management, Gwalior, for the
year 2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Tourism and
Travel Management, Gwalior, for the year 2012-2013.

(Placed in Library, See No. LT 9979/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF STATE IN THE MINISTRY OF
TEXTILES (SHRIMATI PANABAKA LAKSHMI): I beg to lay on the Table
copy each of the following papers (Hindi and English versions) under sub-section
(1) of Section 619A of the Companies Act, 1956:-
(1) (i) Review by the Government of the working of the Oil and Natural
Gas Corporation Limited, New Delhi, for the year 2012-2013.
(i1)) Annual Report of the Oil and Natural Gas Corporation Limited,
New Delhi, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9980/15/13)
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2)

3)

4)

()

(i)

(i)

(i)

(i)

(i)

(i)

(ii)
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Review by the Government of the working of the Bharat
Petroleum Corporation Limited, Mumbai, for the year 2012-2013.
Annual Report of the Bharat Petroleum Corporation Limited,
Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9981/15/13)

Review by the Government of the working of the Indian Oil
Corporation Limited, Mumbai, for the year 2012-2013.

Annual Report of the Indian Oil Corporation Limited, Mumbai,
for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9982/15/13)

Review by the Government of the working of the Oil India
Limited, Dibrugarh, for the year 2012-2013.

Annual Report of the Oil India Limited, Dibrugarh, for the year
2012-2013, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9983/15/13)

Review by the Government of the working of the Balmer Lawrie
Investments Limited, Kolkata, for the year 2012-2013.

Annual Report of the Balmer Lawrie Investments Limited,
Kolkata, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9984/15/13)
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(6) (1) Review by the Government of the working of the Hindustan
Petroleum Corporation Limited, Mumbai, for the year 2012-2013.
(1))  Annual Report of the Hindustan Petroleum Corporation Limited,
Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9985/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI SANTOSH CHOWDHARY): I beg to lay on the Table:-
(1) A copy of the Drugs and Cosmetics (5" Amendment) Rules, 2013 (Hindi
and English versions) published in Notification No. G.S.R. 704(E) in
Gazette of India dated 25™ October, 2013 under Section 38 of the Drugs

and Cosmetics Act, 1940.
(Placed in Library, See No. LT 9986/15/13)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Siddha, Chennai, for the year 2012-2013,
alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Siddha,
Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 9987/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ABU HASEM KHAN CHOUDHURY): I beg to lay on the
Table a copy of the Annual Report (Hindi and English versions) of the Rashtriya
Arogya Nidhi, New Delhi, for the year 2012-2013, alongwith Audited Accounts.
(Placed in Library, See No. LT 9988/15/13)
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI JESUDASU SEELAM): I beg to lay on the Table:-

(1)

A copy each of the following papers (Hindi and English versions) under

Article 151(1) of the Constitution:-

(1)

(ii)

(iii)

Report of the Comptroller and Auditor General of India-Union
Government (Direct Taxes) (No. 20 of 2013)- Performance Audit on
exemptions to Charitable Trusts and Institutions, for the year ended
March, 2012.

(Placed in Library, See No. LT 9989/15/13)

Report of the Comptroller and Auditor General of India-Union
Government (Civil) (No. 23 of 2013) - Autonomous Bodies, for the
year ended March, 2012.

(Placed in Library, See No. LT 9990/15/13)

Report of the Comptroller and Auditor General of India-Union
Government (Defence Services) Ordnance Factories (No. 24 of
2013)(Performance Audit) - Performance of Ordnance Equipment

Group of Factories, for the year ended March, 2012.

(Placed in Library, See No. LT 9991/15/13)

(2) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(a)

(@)

Review by the Government of the working of the General

Insurance Corporation of India, Mumbai, for the year 2012-2013.

(1)  Annual Report of the General Insurance Corporation of India,

Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9992/15/13)
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(b)

(©)

(d)

(e)

(ii)

(@)

(ii)

(@)

(i)

(@

(i)
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Review by the Government of the working of the New India
Assurance Company Limited, Mumbai, for the year 2012-2013.
Annual Report of the New India Assurance Company Limited,
Mumbai, for the year 2012-2013, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9993/15/13)

Review by the Government of the working of the United India
Company Limited, Chennai, for the year 2012-2013.

Annual Report of the United India Company Limited, Chennai,
for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9994/15/13)

Review by the Government of the working of the Oriental
Insurance Company Limited, New Delhi, for the year 2012-2013.
Annual Report of the Oriental Insurance Company Limited, New
Delhi, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9995/15/13)

Review by the Government of the working of the National
Insurance Company Limited, Kolkata, for the year 2012-2013.
Annual Report of the National Insurance Company Limited,
Kolkata, for the year 2012-2013, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9996/15/13)
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€)

(4)

)

(i)

(@)

(i)

(1)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Centre for Development Economics (Delhi School of Economics-
University of Delhi), Delhi, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Development
Economics (Delhi School of Economics-University of Delhi),
Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 9997/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Pratichi (India) Trust, Delhi, for the year 2012-2013, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Pratichi (India) Trust, Delhi,
for the year 2012-2013.

(Placed in Library, See No. LT 9998/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Centre for Policy Research, New Delhi, for the year 2012-2013,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Policy Research,
New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 9999/15/13)



13.12.2013

(6)

(7)

(8)

)

(ii)

(@)

(i)

(@)

(ii)

(1)
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A copy of the Annual Report (Hindi and English versions) of the
Institute for Social and Economic Change, Bangalore, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute for Social and
Economic Change, Bangalore, for the year 2012-2013.

(Placed in Library, See No. LT 10000/15/13)

A copy of the Annual Report (Hindi and English versions) of the

Institute for Studies in Industrial Development, New Delhi, for the

year 2012-2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the

Government of the working of the Institute for Studies in

Industrial Development, New Delhi, for the year 2012-2013.
(Placed in Library, See No. LT 10001/15/13)

A copy of the Annual Report (Hindi and English versions) of the
National Council of Applied Economic Research, New Delhi, for
the year 2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council of Applied
Economic Research, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10002/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Empowered Committee of State Finance Ministers, New Delhi,

for the year 2012-2013, alongwith Audited Accounts.
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(ii)

(10) (@)

(i)

(11) (1)

(i)

(iii)
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A copy of the Review (Hindi and English versions) by the

Government of the working of the Empowered Committee of

State Finance Ministers, New Delhi, for the year 2012-2013.
(Placed in Library, See No. LT 10003/15/13)

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Financial Management, Faridabad, for the
year 2012-2013, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Financial
Management, Faridabad, for the year 2012-2013.

(Placed in Library, See No. LT 10004/15/13)

A copy of the Annual Report (Hindi and English versions) of the

Insurance Regulatory and Development Authority, Hyderabad, for

the year 2012-2013.

A copy of the Annual Accounts (Hindi and English versions) of

the Insurance Regulatory and Development Authority, Hyderabad,

for the year 2012-2013, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the

Government of the working of the Insurance Regulatory and

Development Authority, Hyderabad, for the year 2012-2013.
(Placed in Library, See No. LT 10005/15/13)

(12) A copy of the 21% Progress Report (Hindi and English versions) on the

Action Taken Pursuant to the Recommendations of the Joint Parliamentary

Committee on Stock Market Scam and Matters relating thereto, December,

2013.

(Placed in Library, See No. LT 10006/15/13)
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(13) A copy of the Annual Report (Hindi and English versions) of the National

Housing Bank, New Delhi, for the year 2012-2013, alongwith Audited Accounts

under sub-section (5) of Section 40 of the National Housing Bank Act, 1987.
(Placed in Library, See No. LT 10007/15/13)

(14) (1) A copy of the Annual Report (Hindi and English versions) of the
Small Industries Development Bank of India, Mumbai, for the
year 2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Small Industries Development

Bank of India, Mumbai, for the year 2012-2013.
(Placed in Library, See No. LT 10008/15/13)

(15) A copy each of the following Notifications (Hindi and English versions)
under Section 31 of the Securities and Exchange Board of India Act, 1992:-

(1) The Securities and Exchange Board of India (Listing of Specified
Securities on Institutional Trading Platform) Regulations, 2013
published in Notification No. LAD-NRO/GN/2013-14/28/6720 in
Gazette of India dated 8™ October, 2013.

(i)  The Securities and Exchange Board of India (Stock Brokers and
Sub-Brokers)(Second Amendment) Regulations, 2013 published
in Notification No. LAD-NRO/GN/2013-14/25/24775 in Gazette
of India dated 27™ September, 2013.

(ii1)) The Securities and Exchange Board of India (Prohibition of
Fraudulent and Unfair Trade Practices relating to Securities
Market)(Amendment) Regulations, 2013 published in Notification
No. LAD-NRO/GN/2013-14/22/22670 in Gazette of India dated
6" September, 2013.
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(iv) The Securities and Exchange Board of India (Buy-back of
Securities)(Amendment) Regulations, 2013 published in
Notification No. LAD-NRO/GN/2013-14/16/6384 in Gazette of
India dated 8" August, 2013.

(v)  The Securities and Exchange Board of India (Mutual Funds)(Third
Amendment) Regulations, 2013 published in Notification No.
LAD-NRO/GN/2013-14/18/6348 in Gazette of India dated 19
August, 2013.

(vi)  The Securities and Exchange Board of India (Issue of Capital and
Disclosure Requirements)(Second Amendment) Regulations,
2013  published in Notification No. LAD-NRO/GN/2013-
14/19/6422 in Gazette of India dated 26™ August, 2013.

(Placed in Library, See No. LT 10009/15/13)
(16) A copy of the Insurance Regulatory and Development Authority (Licensing
of Banks as Insurance Brokers) Regulations, 2003 (Hindi and English versions)
published in Notification No. F. No. IRDA/Reg./21/79/2013 in Gazette of India
dated 24™ July, 2013 under Section 27 of the Insurance Regulatory and
Development Authority Act, 1999.

(Placed in Library, See No. LT 10010/15/13)

(17) A copy of the Notification No. IRDA/IAC/20/78/2013 (Hindi and English
versions) published in Gazette of India dated 17" May, 2013 reconstituting the
Insurance Advisory Committee, mentioned therein, with effect from 17" May,
2013 issued under sub-section (1) of Section 25 of the Insurance Regulatory and
Development Authority Act, 1999 and in terms of regulation 3A of the Insurance
Regulatory and Development Authority [Insurance Advisory Committee
(Meetings)] (First Amendment) Regulation, 2012.

(Placed in Library, See No. LT 10011/15/13)
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(18) A copy each of the following Notifications (Hindi and English versions)

under Section 48 of the Foreign Exchange Management Act, 1999:-

(i) The Foreign Exchange Management (Manner of Receipt and

(i)

(iii)

(iv)

Payment)(Amendment) Regulations, 2013 published in
Notification No. G.S.R.479(E) in Gazette of India dated 12"
July, 2013.
The Foreign Exchange Management (Borrowing and Lending
in  Rupees)(Amendment) Regulations, 2013 published in
Notification No. G.S.R.645(E) in Gazette of India dated 20™
September, 2013.
The Foreign Exchange Management (Borrowing and Lending
in Foreign Exchange)  (Fifth Amendment) Regulations,
2013 published in Notification No. G.S.R.668(E) in Gazette of
India dated 1* October, 2013.
The Foreign Exchange Management (Transfer or Issue of
Security by a Person Resident outside India) (Thirteenth
Amendment) Regulations, 2013 published in Notification No.
G.S.R.681(E) in Gazette of India dated 11" October, 2013.

(v)The Foreign Exchange Management (Transfer or Issue of Security

(vi)

by a Person Resident outside India) (Fourteenth Amendment)

Regulations, 2013 published in Notification No. G.S.R.682(E)

in Gazette of India dated 11" October, 2013.

The Foreign Exchange Management (Transfer or Issue of

Security by a Person Resident outside India) (Sixteenth
Amendment) Regulations, 2013 published in Notification No.

G.S.R.683(E) in Gazette of India dated 11™ October, 2013.

(Placed in Library, See No. LT 10012/15/13)
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(19) A copy of the Notification No. G.S.R.646(E) (Hindi and English versions)
published in Gazette of India dated 20™ September, 2013 containing corrigendum
to the Notification No. G.S.R.89(E) dated 12" February, 2001 issued under the

Foreign Exchange Management Act, 1999.
(Placed in Library, See No. LT 10013/15/13)

(20) A copy of the Annual Report (Hindi and English versions) of the Indian
Economic Service Section-Institute of Economic Growth, Delhi, for the
year 2012-2013, alongwith Audited Accounts.

(Placed in Library, See No. LT 10014/15/13)

(21) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Public Finance and Policy, New Delhi, for the
year 2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Public
Finance and Policy, New Delhi, for the year 2012-2013.

(Placed in Library, See No. LT 10015/15/13)

(22) A copy each of the following Annual Reports and Accounts (Hindi and
English versions) of the Regional Rural Banks for the year ended the 31* March,
2013 together with Auditor’s Report thereon:-
(1) Shreyas Gramin Bank, Aligarh
(Placed in Library, See No. LT 10016/15/13)

(11) Malwa Gramin Bank, Sangrur

(Placed in Library, See No. LT 10017/15/13)
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(iii)

(iv)

v)

(vi)

(vii)

(viii)

(ix)

(xi)

Pandyan Grama Bank, Virudhunagar
(Placed in Library, See No. LT 10018/15/13)

Gurgaon Gramin Bank, Gurgaon

(Placed in Library, See No. LT 10019/15/13)

Himachal Pradesh Gramin Bank, Mandi
(Placed in Library, See No. LT 10020/15/13)

Odisha Gramya Bank, Bhubaneswar
(Placed in Library, See No. LT 10021/15/13)

Chhattisgarh Gramin Bank, Raipur
(Placed in Library, See No. LT 10022/15/13)

Manipur Rural Bank, Imphal
(Placed in Library, See No. LT 10023/15/13)

Krishna Grameena Bank, Gulbarga

(Placed in Library, See No. LT 10024/15/13)

Uttarbanga Kshetriya Gramin Bank, Cooch Behar
(Placed in Library, See No. LT 10025/15/13)

Tripura Gramin Bank, Agartala
(Placed in Library, See No. LT 10026/15/13)
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(xii)

(xiii)

(xiv)

(xv)

(xvi1)

(xvii)

(xviii)

(xix)

(xx)

Ellaquai Dehati Bank, Srinagar
(Placed in Library, See No. LT 10027/15/13)

Marudhara Gramin Bank, Jodhpur
(Placed in Library, See No. LT 10028/15/13)

Madhya Bihar Gramin Bank, Patna
(Placed in Library, See No. LT 10029/15/13)

Bihar Gramin Bank, Begusarai

(Placed in Library, See No. LT 10030/15/13)

Baroda Uttar Pradesh Gramin Bank, Raebareli
(Placed in Library, See No. LT 10031/15/13)

Sutlej Gramin Bank, Bathinda
(Placed in Library, See No. LT 10032/15/13)

Dena Gujarat Gramin Bank, Gandhinagar

(Placed in Library, See No. LT 10033/15/13)

Bangiya Gramin Vikash Bank, Berhampore
(Placed in Library, See No. LT 10034/15/13)

Saptagiri Grameena Bank, Chittoor

(Placed in Library, See No. LT 10035/15/13)
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(xx1)

(xxit)

(xxiit)

(xx1v)

(xxv)

(xxv1)

(xxvii)

(xxviii)

(Xxi1X)

Meghalaya Rural Bank, Shillong
(Placed in Library, See No. LT 10036/15/13)

South Malabar Gramin Bank, Malappuram
(Placed in Library, See No. LT 10037/15/13)

North Malabar Gramin Bank, Kannur
(Placed in Library, See No. LT 10038/15/13)

Paschim Banga Gramin Bank, Howrah

(Placed in Library, See No. LT 10039/15/13)

Uttarakhand Gramin Bank, Dehradun
(Placed in Library, See No. LT 10040/15/13)

Utkal Grameen Bank, Balangir
(Placed in Library, See No. LT 10041/15/13)

Andhra Pradesh Grameena Vikas Bank, Warangal
(Placed in Library, See No. LT 10042/15/13)

Aryavart Kshetriya Gramin Bank, Lucknow
(Placed in Library, See No. LT 10043/15/13)

Baroda Rajasthan Kshetriya Gramin Bank, Ajmer
(Placed in Library, See No. LT 10044/15/13)
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(xxx)  Mewar Aanchalik Gramin Bank, Udaipur
(Placed in Library, See No. LT 10045/15/13)

(xxxi)  Puduvai Bhjarathiar Grama Bank, Puducherry
(Placed in Library, See No. LT 10046/15/13)

(xxx11) Mizoram Rural Bank, Aizawl

(Placed in Library, See No. LT 10047/15/13)

(xxxii1) Deccan Grameena Bank, Hyderabad

(Placed in Library, See No. LT 10048/15/13)

(xxxiv) J & K Grameen Bank, Jammu

(Placed in Library, See No. LT 10049/15/13)

(23) A copy of the 43" Valuation Report (Hindi and English versions)
of the Life Insurance Corporation of India, Mumbai, as on 31% March,
2013.

(Placed in Library, See No. LT 10050/15/13)

(24) (1) A copy of the Annual Report (Hindi and English versions)
of the Life Insurance Corporation of India, Mumbai, for
the year 2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Life Insurance
Corporation of India, Mumbai, for the year 2012-2013.

(Placed in Library, See No. LT 10051/15/13)
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(25) (i) A copy of the Annual Report (Hindi and English versions)

of the Madras School of Economics, Chennai, for the year
2012-2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Madras School of
Economics, Chennai, for the year 2012-2013.

(Placed in Library, See No. LT 10052/15/13)

(26) A copy each of the following Notifications (Hindi and English versions)

under sub-section (3) of Section 30 of the Securities Contracts (Regulation) Act,

1956:-
(1)

(ii)

12.02 hrs.

The Securities Contracts (Regulation) Amendment Rules, 2013
published in Notification No. G.S.R. 705(E) in Gazette of India
dated 25" October, 2013.
The Securities Contracts (Regulation)(Stock Exchanges and Clearing
Corporations)(Amendment) Regulations, 2013 published in
Notification No. LAD-NRO/GN/2013-2014/21/6463 in Gazette of
India dated 2™ September, 2013.

(Placed in Library, See No. LT 10053/15/13)

RESIGNATION BY MEMBER

MADAM SPEAKER: Hon. Members, I have to inform the House that I have

received a letter dated 12" December, 2013 from Shri Bhoopendra Singh, an

elected Member from Sagar Parliamentary Constituency of Madhya Pradesh

resigning from the Membership of Lok Sabha.

I have accepted his resignation with effect from 13" December, 2013.
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12.02 V4 hrs.

COMMITTEE ON WELFARE OF SCHEDULED CASTES AND
SCHEDULED TRIBES

Action Taken Statement

SHRI GOBINDA CHANDRA NASKAR (BANGAON): I beg to lay on the Table
the Final Action Taken Statement (Hindi and English versions) of the Government
on the recommendations contained in Chapter I of the 16™ Report (15th Lok Sabha)
of the Committee on the Welfare of Scheduled Castes and Scheduled Tribes
regarding Action Taken by the Government on the 1* Report (15th Lok Sabha)
pertaining to the Ministry of Petroleum and Natural Gas on "Reservation for and
employment of Scheduled Castes and Scheduled Tribes in Oil and Natural Gas
Corporation (ONGC)".

MADAM SPEAKER: Item No. 13, Shri Mulayam Singh Yadav -- not present.
Shri P. C. Chacko.

12.0 ¥ hrs.
STANDING COMMITTEE ON ENERGY

39™ to 44™ Reports

SHRI P.C. CHACKO (THRISSUR): I beg to present the following Reports (Hindi

and English versions) of the Standing Committee on Energy (2013-14):-

(1) 39" Report on Action Taken by the Government on the recommendations
contained in the 34™ Report (15™ Lok Sabha) on Demands for Grants
(2013-14) relating to Ministry of New and Renewable Energy.



13.12.2013 41

)

3)

4)

)

(6)

40™ Report on Action Taken by the Government on the recommendations
contained in the 36th Report (15th Lok Sabha) on Demands for Grants
(2013-14) relating to Ministry of Power.

41* Report on 'Implementation of Rajiv Gandhi Grameen Vidyutikaran

Yojana' relating to Ministry of Power.

42™ Report on Action Taken by the Government on the recommendations
contained in the 36th Report (15th Lok Sabha) on 'International
Cooperation in New and Renewable Energy Sector' relating to Ministry of

New and Renewable Energy.

43" Report on ‘Development of Hydro Sector’ relating to Ministry of

Power.

44" Report on Action Taken by the Government on the recommendations
contained in the 37th Report (15th Lok Sabha) on 'Development of
National Grid' relating to Ministry of Power.

12.02 3% hrs.

STANDING COMMITTEE ON LABOUR
40™ Report

sft a1 Rig e (aRfY): #2ic, & qrar sm (ufomy iR fafre) doe= fadas, 2012 &
R W A e Rl Al @1 40d1 gfide (R T SRS AhRU) UK Bl gl




13.12.2013 42

12.03 hrs.
STANDING COMMITTEE ON RAILWAYS
Statement

ST, I W (TAYR): Heedl, H v dde @l /i & FreforiRed faaRer (B der

3 HEHROT) FHT U TR G §
1. N HATET Bl AGaMI DI AN - 2012-2013 & IR H Y A9e @A QAT (1540
AH ) B 149 vfaded # sfafde Rl R WRER R SI-TE-HRide & aR |
Yo et wmrft wffa (159 @ @) @ 179 URideT @ EIg-Us H Sidfdw
FABIRE R ARER gRT FHI-Ts-HRATE |
2. "R XA B 98 @EUE AT - 2010 & IR H Yo At e afufy (159 A
Q) & 154 vfaded # sfafdce RpiRel ) WRER gRT HI-TE-HRAaE & ) § X
At RN |ffa (1597 o 991) & 18d URIdeT & AI-U& ¥ Adfdse RmTRe
R WER §RI BI-Te-HRare |

12.03 ' hrs.
STANDING COMMITTEE ON HOME AFFAIRS
174™ and 175™ Reports

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): I beg to lay on the Table
the following Reports (Hindi and English versions) of the Standing Committee on
Home Affairs:-

(1) 174th Report on Action Taken by Government on the
observations/recommendations contained in its 169th Report on Demands
for Grants (2013-14) of the Ministry of Home Affairs.

(2) 175th  Report on Action Taken by Government on the
recommendations/observations contained in its 170th Report on Demands
for Grants (2013-14) of the Ministry of Development of North-Eastern
Region.
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12.04 hrs.
STANDING COMMITTEE ON HUMAN RESOURCE
DEVELOPMENT
(i) 260™ Report

SHRI P.K. BIJU (ALATHUR): Madam, I beg to lay on the Table the 260" Report
(Hindi and English versions) of the Standing Committee on Human Resource

Development on the Indian Institutes of Information Technology Bill, 2013.

(ii) Evidence

SHRI P.K. BIJU : Madam, I beg to lay on the Table a copy of the Evidence
tendered before the Committee on Human Resource Development on the Indian

Institutes of Information Technology Bill, 2013.

12.04 % hrs.
BUSINESS ADVISORY COMMITTEE
53rd Report

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, with your permission, I beg to present the 53 Report of the Business

Advisory Committee.
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12.05 hrs.

STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 34™
Report of the Standing Committee on Energy on Demands for Grants(2013-
14), pertaining to the Ministry of New and Renewable Energy.’

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOQ
ABDULLAH): Madam, I beg to lay a Statement on the status of implementation
of the recommendations contained in the 34™ Report of the Standing Committee
on Energy in pursuance of Direction 73 A of the Hon’ble Speaker Lok Sabha vide
Lok Sabha Bulletin-Part-II dated 1 September, 2004.

2) The 34" Report of the Standing Committee on Energy was presented to the
Lok Sabha on 23" April 2013. The Report relates to the Examination of the
Demands for Grants of the Ministry of New and Renewable Energy for 2013-14.
3) Action Taken Statement on the recommendations/observations contained in
the 34™ Report of the Committee had been sent to the Standing Committee on
Energy on 7" August 2013.

4) There are 16 recommendations made by the Committee in the said Report
where action is called for on the part of the Government. These recommendations
pertain mainly to issues like augmenting budgetary resources, implementation
related issues of various renewable energy programmes, especially small hydro
power, wind power, solar mission, biomass power and remote village
electrification.

5) The present status of implementation of various recommendations made by
the Committee is indicated in the Annexure to my statement, which is being laid
on the Table of House. I would not like to take the valuable time of the House to
read out the contents of this Annexure. I would request that these may please be

considered as read.

* Laid on the Table and also placed in Library, See No. LT 10054/15/13.
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12.05 V% hrs.

(ii) Status of implementation of the recommendations contained in the 180™
Report of the Standing Committee on Transport, Tourism and Culture on the
“Development of Tourism in North-Eastern Region”.”

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): Madam, with your permission,
on behalf of my colleague, Dr. K. Chiranjeevi, I beg to lay a Statement regarding
action taken by the government on the recommendations of the Committee
contained in its 180" report on the “Development of Tourism in North-Eastern
Region”.

2. The Action Taken Report in respect of the recommendations contained in
the Report of the Committee has been sent to the Rajya Sabha Secretariat on 30™
October, 2013 in English and Hindi.

3. The present status of implementation of various recommendations made by
the Committee is enclosed along with annexure as per this Statement, which is
hereby laid on the Table of the Lok Sabha. I would not like to take the valuable
time of the House in reading out all the contents given in the attached enclosure. I

would request that this may be considered as read in the House.

* Laid on the Table and also placed in Library, See No. LT 10055/15/13.
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12.06 hrs.

(iii)Status of implementation of the recommendations contained in the 16™
Report of the Standing Committee on Petroleum and Natural Gas on
Demands for Grants (2013-14), pertaining to the Ministry of Petroleum and
Natural Gas.”

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF STATE IN THE MINISTRY OF
TEXTILES (SHRIMATI PANABAKA LAKSHMI): Madam, with your
permission, I beg to lay a Statement on the Table of the House regarding the status
of implementation of the recommendations contained in the 16™ Report of the
Standing Committee on Petroleum and Natural Gas on the Demands for Grants
(2013-14) pertaining to the Ministry of Petroleum and Natural Gas.

(Interruptions)

* Laid on the Table and also placed in Library, See No. LT 10056/15/13.
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12.07 hrs.
COAL REGULATORY AUTHORITY BILL, 2013*

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): Madam, I beg
to move for leave to introduce a Bill to provide for the establishment of Coal
Regulatory Authority to regulate and conserve resources in the coal sector, protect
the interests of consumers of coal and producers of coal and for matters connected

therewith or incidental thereto.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the
establishment of Coal Regulatory Authority to regulate and conserve
resources in the coal sector, protect the interests of consumers of
coal and producers of coal and for matters connected therewith or
incidental thereto.”

The motion was adopted.

SHRI SHRIPRAKASH JAISWAL: Madam, I introduce** the BIill....

(Interruptions)

3t ¥R ATGa (WEQRT): e SN, H Y HTC H SfUAT aI el arsdl gl
JeTeT HEIGAT: Y 15 H 3(TAT 1 BTl

... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 13.12.2013.
** Introduced with the recommendation of the President.
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12.08 hrs.
CITIZENSHIP (AMENDMENT) BILL, 2013
(As passed by Rajya Sabha )

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, on behalf of my senior
colleague, Shri Sushil Kumar Shinde, I rise to say that the Citizenship Act, 1955,
came into force on 30™ December, 1955. It provides for the acquisition of
citizenship after the commencement of the Constitution, by birth, descent,
registration, naturalization and incorporation of territory and for termination and
deprivation of citizenship under certain circumstances.

On 13™ August, 2013, the Rajya Sabha passed the Citizenship (Amendment)

Bill, 2011 along with the proposed official amendments. ... (Interruptions)

#t TRE Aq1ea (WAYR): AT S, B UH fATe H U 91d e ol
Jemet AEEAT: 3Ty v fawe W arern ared €7
st YRT Aed : THTER F R W B FA BT I F e W EH SO AT B qred
gl
A& WEIGAT: AT WINT Tel g W U8l aId g ol 1l 89 T of &1 I8 & SHfey 3T
43 S|

... (cgayT)

12.09 hrs.

At this stage, Shri Shailendra Kumar and some other hon. Members came and
stood on the floor near the Table

12.09 % hrs.
At this stage, ShriY.S. Jagan Mohan Reddy came
and stood on the floor near the Table.

... (Interruptions)



13.12.2013 49

12.09 V% hrs.
ANNOUNCEMENT BY THE SPEAKER
Notices of No-Confidence Motion

MADAM SPEAKER: Hon. Members, I have received three notices of Motion of
No Confidence in the Council of Ministers from Shri Konakalla Narayana Rao and
others; Shri R. Sambasiva Rao and others; and Shri Y.S. Jagan Mohan Reddy and
another Member, which I am duty bound to bring before the House. Unless the
House is in order, I will not be in a position to count the 50 Members who have to
stand in their assigned places so that I can ascertain as to whether the leave has
been granted or not. Therefore, I would request all of you to go back to your seats.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: Hon. Members, please go back to your seats so that I can
count the Members when they stand at their assigned places.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: If you do not go back to your seats, how do I move this
Motion?

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 1300 hours.

12.10 hrs

The Lok Sabha then adjourned till
Thirteen of the Clock.
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13.00 hrs
The Lok Sabha re-assembled at Thirteen of the Clock.
(Madam Speaker in the Chair)

... (Interruptions)

ANNOUNCEMENT BY THE SPEAKER — Contd.
Notices of No-Confidence Motion

... (Interruptions)

13.0 ¥4 hrs

At this stage, Shri K.Narayan Rao, Shri Y.S. Jagan Mohan Reddy, Shri Shailendra
Kumar and some other hon. Members came and stood on the floor near the Table.

... (Interruptions)
MADAM SPEAKER: Hon. Members, I have received three notices of Motion of
No-Confidence in the Council of Ministers. | can ascertain as to whether the leave
has been granted or not only if there is order in the House. Therefore, I request all
of you to go back to your seats. Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)
MADAM SPEAKER: Please go back to your seats so that I can take up the
notices of No-Confidence Motion.

... (Interruptions)
MADAM SPEAKER: The House is not in order. I cannot take up the notices of
No-Confidence Motion.

... (Interruptions)
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MADAM SPEAKER: The House is adjourned to meet again on Monday, the 16"
December, 2013 at 11.00 a.m.

13.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Monday, December 16, 2013/Agrahayana 25, 1935 (Saka).



	ORAL ANSWER TO QUESTION
	WRITTEN ANSWERS TO QUESTIONS
	
	
	
	
	Dr. Farooq Abdullah
	Shri Manish Tewari

	CITIZENSHIP (AMENDMENT) BILL,2013          782

	ANNEXURE – II



	OFFICERS OF LOK SABHA
	THE SPEAKER
	THE DEPUTY SPEAKER
	PANEL OF CHAIRMEN
	SECRETARY GENERAL
	
	
	
	
	
	REFERENCE BY THE SPEAKER






	12.02 ¼ hrs.
	COMMITTEE ON WELFARE OF SCHEDULED CASTES AND SCHEDULED TRIBES
	
	
	
	
	STANDING COMMITTEE ON ENERGY
	
	STATEMENTS BY MINISTERS


	ANNOUNCEMENT BY THE SPEAKER
	Notices of No-Confidence Motion




	The Lok Sabha then adjourned till Eleven of the Clock


